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MR, CHAIRMAN : The question is ;

““That this House do agree with the
Eightieth Report of the Committee on
Private Members, Bills and Resolutions
presented to the House on the 14th
August, 1984

—

The motion was adopted.
15.35 hrs.

RESOLUTION RE, DEVELOPMENT OF
RURAL AREAS Comd,

MR. CHAIRMAN : The House will
now continue further discussion of the
following resolution moved by Shri Ram Lal
Rahi on 27th April, 1984:—

“This House is of the opinion that
Government have failed to ameliorate
the lot of low income group people
through planned development of rural
areas on account of serious inadequacics
in the administrative machinery and
therefore recommends to the Govern-
ment to devise pragmatic policies by
laying emphasis on education and moral
values and by revamping  the
administrative structure 8o as to cnsure

integrated development of the rural ~

arcas for upliftment of the masses.”

Shri Mool Chand Daga.
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MR_ CHAIRMAN : Shri Zainal Abedin
not present. Shri Sudhir Giri-not present,
Prof. Ajit Kumar Mchta-not present, Shri
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(Mr, Chairman)

Rajesh Kumar Singh-absent, Shri R L_P.
Verma-not present, Shri Ramavatar Shastri-
not present, Shri S.T.K Jakkayan-not present.
Since there is nobody here to speak, the
Minister may intervene on this,
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by laying emphasis on educational and moral
values and by revamping the administrative
structure 80 as to ensure integrated develop-
ment of the rural areas for upliftment of the
masses.
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they are known for their efficiency, their
patriotism, their commitment to the bpation
and, no doubt, a lot can be done, We have to
improve the Services but definitely we can-
not ignore those young and committed Indian
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officers who are serving the pation to the
best of their ability, Those who are not
doing their best, we will have to improve
and tone up the administration so as to
ensure that the people of the country are
served in a better position,
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MR. CHAIRMAN Shri Ram Lal
Rahi is not here. He was to reply to the
debate. So, I will but the Resolution to the
vote of the House, The question is :

*‘That this House is of the opinion that
Government have failed to ameliorate
the lot of low income group people
through planned development of rural
areas on account of serious inadequacies
in the administrative machinery and
therefore recommends to the Govern-
ment to devise pragmatic policies
by laying emphasis on educational and
moral values and by revamping the
administrative structure so as to ensure
integrated development of the rural
sreas for upliftment of the masses.”

The Resolution was negatived.

MR, CHAIRMAN : Shri R L P, Verma
is not present. Shri Sunil Maitra and Shri
Ajit Kumar Saha are also not present, The
Private Members' Business is over,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH) :
Now, that the Private Members business is
over, we have with wus still two hours
according to the normal sitting of the House
But I will request the hon. Chair to permit
us to sit longer so that we can go through
the Agenda which has been fixed for today,
Therefore, my submission to the House is
that the House should give its approval to
sit till today’s agenda is disposed of.

-

MR. CHAIRMAN : Is it the sense of
the House that the House should sit till
today’s business is over 7

SEVERAL HON. MEMBERS : Yes.

MR. CHAIRMAN : so I take up the
next item,

SRAVANA 26, 1906 (SAKA)

Areas (Res.) 258

15.58 hrs,

MOTION RE : TWENTY-SIXTH AND
TWENTY-SEVENTH REPORTS OF COM-
MISSIONER FOR SCHEDULED CASTES
AND SCHEDULED TRIBES AND FIRST
AND SECOND REPORTS OF COMMI-
SSION FOR SCHEDULED CASTES AND

SCHEDULED TRIBES Contd.

MR. CHAIRMAN : Shri Ram Pyare
Panika, Shri A.C. Das, Shri Sultanpuri and
Shri Bhuria are not present. Therefore,
Shri Giridhar Gomango will speak.

SHRI GIRIDHAR GOMANGO
(Koraput) : Madam Chairman, the reports
submitted to the House relate to the Schedu-
led Castes and Scheduled Tribes Commission, ,
We are discussing today both the Scheduled
Castes and Scheduled Tribes together, but
it would have been better if we had discussed
them separately,

16.00 hrs,

It is because, Madam, one is a constitu-
tional body and another is the Commission
which was constituted under the Executive
order. There are nearly 1593 recommenda-
tions and the Twenty-sixtih Report and the
Twenty-seventh Report as well as the First
and Second Reports of the Commission put
together and discussed one after another, I
think it will take a longer time. Therefore,
I would like to give some suggestions regard-
ing the recommendations which are important
to be considered and accepted by the Govern-
ment for implementation immediately.

In the Twenty-Sixth Report of the Com-
missioner the important recommendations
are No, 1, 4, 5, 12, 13, 14, 15 16, 17, 21, 22,
23, 24, 25, 40, 44, 48, 49. :0, 51, 52, 54, 59,
60, 110, 132, 226, 227, 233, 237, 242, 250, 257,
203, 264, 265, 267, 269, 271, 290 and 303.
These are the most important recommenda-
tions which should be accepted, Almost all
the recommendations which are given in the
Reports nearly 1,595, should be accepted for
implementation,



